
385 Written AnSwelS PHALGUNA 23,1913 (SAKA) Written AnswelS 386 

THE MINISTER fJf STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR) (a) Yes, Sir. 

(b) It Is at a preliminary stage of discus-
aion and no commitments have yet been 

. made. 
(el and (d). Yes, Sir. 

(e) Decision will be taken at the annual 
aid India Consortium meetings of 1992 & 
1993. 

Indo-French Cooperation In Defence 
Field . 

2977. SHRI R. SURENDER REDDY: 
SHRI RABI RAY: 
SHRI SANAT KUMAR MAN-

DAL: 

Will th, Minister of DEFENCE be 
pleased to state: 

(a) whether India and France have 
agreed in principle to cooperate each other 
in dafence field; 

(b' If so, the details thereof; and 

(c) by what time a final decision in this 
regard Is likely to be taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU·· 
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHR' S. 
KRISHNA KUMAR): <a) to (c). Cooperation 
inthe Dafenoefield between India and France 
has been continuing for the past serveral 
years. It is Not in the national interest to 
furnish the details thereof. 

Selzur. of Gold at Bom", 1n_temIi-
tfonIIl Airport 

2978. SHRI GEORGE ~RNANDES: 
Will the Miniater of FINANCE be pIeued to 
state: 

(a' whether gold bars worth crores of 
rupees were seized by the Customs authori-
ties from a cargo consignment at Bombay 
Intemational airport in January, 1992; 

(b) If so, the details thereof and the 
quantity and value of gold seized; and 

(e) the details of persons prosecuted in 
this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) to (c). On 13101/1992, 
the officers of Sahar Airport Customs, 
Bombay, acting on information intercepted 
one circular wheel like iron structure weigh-
ing 575 kgs. which has arrived from Sharjah 
by Gulf Air and was' described as forged 
carbon blind steel flange in the Airway Bill for 
delivery to a party in Bangalore. Preliminary 
inquiries indicate that the import was under 
a fictitious name and address and have not 
th!'Own any light about the persons involved. 
The steel flange was cut and this resulted in 
recovery and seizure of 1832 gold bars 
weighing 213.72 kgs. approximately and 
valued at Rs~ 10.58 crores approximately. 

Assistance to Small and Medium 
Newap.per. 

2979. SHRI GEORGE FERNANDES: 
SHRI BAPU HAR' CHAURE: 

Willth. Minister of FINANCE be pleased 
to stat.: 

(a, whether the Reserve Bank of India 
has issued guidelines to Scheduled Com-
mercial Banks to the ettect that advances 
made to small and medium Newspap81'S 
may be treated as priority sector advances; 

(b) if so, the details thereof; 

(c) whether facilities provided to the 
small-scale industr_ .... allO proposed \0 
be ext.nded to small and medium newepa-
para; and 
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{d) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRV OF FINANCE (SHRI DALBIR 
SINGH): (a) to (d). Ves, Sir. All the commer-
cial banks are under inatruc:tions of the 
·Reserve Bank of India (RBI to treat the 
advances granted to smaH and medium 
newspaper units which satisfy the Invest-
ment criteria laid doWn for the amaH acale 
industrial units as priority sector advances. 
The banks are requiracl to extend to such 
units the concessions in the rate of interest 
margin etc., as are normally available to 
other sman scale industrial units. 

Agr .. 1IWd betwMn Bombay Dock 
Labour ao.rd and B.P.T. 

2980. SHRIGEORGE FERNANDES: 
SHRI RABI ~V: 

Will the Minister of State of "'- tlinistry 
of SURFACE TRANSPORT be pleased to 
state: 

(a) whetherlheGovemment have aigned· 
. a~lteagreem.ntwiththe Bombay Dock 
~r Board, the labour Uniqns and The 
Bombay Port Tnistto solve labourprablems; 

(c) whetherthe Government are consid· 
ering to have agreements on thelimilar lin .. 
in other major ports in the country; and 

(d) if so, the details thereof? 

THE MINISTER OF STAte OF THE· 
MINISTRV OF SURFACE TRANSPORT . 
(SHRIJAGDISHTYTLER):(a) Vo, Sir. The 
Management of the Bombay Dock LIIbour. . 
Board, ~ ... ottheBombay sa-
vedores Association and the i,abour Unions 
have signed a b1*tite agrMment for solv-
Ing the flnancllI ,.. of the .BombI¥ Dock 
Labuor Board. 

(b) The salient features of the agree-
ment are given in the attach~ Statement. 

(c) .No, Sir. 

(d) Does not arise. 

STATEMENT 

Salient featunIs of the ag,..",."t signed 
".,._" the AlanllgtHnent of the Bombay 
Dock Labour BoenJ. ,.",..."tatlves of the 
Bombay Stevedd,.. AsSocIatIon and the 

L.abour Unions to solve the Financial Crisis 
. of the Bombay Dock Labour 80aId 

• 

• 
1. 

·2. 

The entry of casual ~rkers into 
the Bombay Port docks· will be 
prohbited. All schemes operated 
by the Dock Labour Board except 
the chipping and painting worke'" 
schemes will be merged into one 
single scheme. There will be com-
plete interchangeability between 
workers belonging to· different 
achemu. 

The chipping ,& painting wort<ers 
will be abaorbad by the Bo.mbay 
PQrtTrust . 

. 3.· The surplus labour, if any. win be 
sullably redeployed ·atter training 
given to them. 

4. The workers agree to maintain 
certain output levels depending 
upon the performanco during the 
last 3 years and if that performance 

. level is not maintained. an appro-
. .~ pri_wage cutwouid be enforced. 

5. A voluntary retirement scheme win 
be Inbaduced for reducing the sur-
plus manpower. . 

8. After the scheme becomes 'lnan-
cialVviebIe, the OockLabourBoard 




